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Signal Point, Dimapur - 797112, Nagaland 
Tel.: 03862-245727, Telefax; 03862 246726 

Website: www npcb.nagaland gov in e-mail npcb2@yahon com 
NPCB/NGT-O.A. No.497/2024/ 1035 

To 

NAGALAND POLLUTION CONTROL BOARD 

Sir, 

Hátneikim Kipgen 
Joint Secretary to the Government of Nagaland 
Department of Environment, Forests & Climate Change 
Nagaland, Kohima 

Sub: O.A No. 497/2024: News item titled "Impact of Pharmaceutical toxicity on the 
environment and its regulatory aspects" appearing in Current Science dated 
25.02.2024 

Dated 22/07/2024 

With reference to your letter No.FORINGT-25/07/2024/568 Kohirma, Dated the 15th of 

July 2024 on the above cited subject, I would like to state that there are no pharmaceutical 

industry in the state of Nagaland as per the record of the Nagaland Pollution Control Board. 

This is for your kind information. 

hngalang Cius gecratan 

Yours Sincerely, 

(K. Hukato Chishi lIFS) 
Member Secretary 
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amit singh <semasingh.office@gmail.com>

Original Application No. 497/2024, News item titled "Impact of Pharmaceutical
toxicity on the environment and its regulatory aspects" appearing in Current
Science dated 25.02.2024
1 message

amit singh <semasingh.office@gmail.com> Mon, Dec 2, 2024 at 11:36 AM
To: Madhumita Bhattacharjee <bhattacharjee.madhumita@gmail.com>, "Adv. Manoranjan Paikaray"
<mpaikray@gmail.com>, d.baijal89@gmail.com, shubhambhalla@hotmail.com, jyoti.legal@gmail.com, Office Akurup
<office@akurup.com>, AOR <ramesh1pukhrambam@gmail.com>, Nishe Shonker <nrshonker@gmail.com>, Jogy Scaria
<advjogy@gmail.com>

Dear Sir/Madam

Kindly Find attached scanned copy of Affidavit being e- filed on behalf of Nagaland State Pollution Control Board,
which is being served in advance copy as proof of service.

Thanking you.

Best Regards,
Ms.K.Enatoli Sema Adv.
State of Nagaland

(Clerk)
Rahul Mo. 7503630697

--
Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,
House No.60,
High Court Judges Colony,
H.G-03,
Sector 105,
Noida -201301.
U.P.
Mobile + 91 9818139636.
Phone (0120) 4926002

Affidavit.pdf
3619K
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